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Dr. R.R. Jaipurla, Managing Director, 
of the Company, h#d been provided in 
the company’s bcoks of accrunts. out 
of the said amount, a sum of Rs. 
4)35>H4a34 has already been paid to 
him.

(c) Approval o f the Company in 
Genera] Meeting has net been < btsined. 
Approval of ihe Cen'Tal Government, 
w asn tt required upto 3 i't  January 
1975-

(d) The Company has been psked to 
recover the amount frrm the said 
persons.
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Visits to Foreign Countries by 
Judges of Supreme Court

395*5- PROF. P. G. MAVALAN- 
KAR : Will the Minuter c f  LAW, 
JUSTICE AND COMPANY AFFAIRS 
be pleased to state :

(a) whether the Hon’ble Chief Jus­
tice and/or > ther H n’ble Judges o f the 
Supreme Court visited one or mere 
foreign countries duiirg the years 1974, 
*975> x97<> and Januery— June, 1977;

(b) i f  so, whether the said Judges 
travelled at the invitations <f the 
concerned foreign Governments cr 
organisations j

(c) whether Government o f India 
incurred any expenses, including ft reign 
exchange, c n this account ; and

(d) the facts thereof ?

THE M INISTER OF LAW, JUS­
TICE AND COMPANY AFFAIRS 
(SHRI SHANTI BHUSHAN): (a) Yes,

(b) to (d). The information is given in 
the statement laid on the Table c f  the 
House. (Placed in Library. See No. L T  
748/77].
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Allotment of Indane Gas Agen­
cies in U. P.

57* SHRI RAM KANWAR 
_  ' Will the Minister of PET­

ROLEUM AND CHEMICALS AND 
FERTILIZERS be pleased to state:

b e r $ x ;

(a) die total number of Indane Gas 
Agencies allotted in tl-e State of Uttar 
Pradesh upto 31-3-1977 giving district- 
wise break-up;

(b) the number of agende- referred to 
in (a) above allotted to the number? cl 
the (i) Scheduled Tribes (ii) Scheduled 
Castes and (iii) other communities; and

(c) whether Government proposes to 
enoourage the perfons belonging to 
Scheduled Tribes and Scheduled 
Castes communities by giving them gas 
agencies )
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THE M INISTER OF PETROLEUM, 
CHEM ICALS AND FERTILI­
ZERS (SHRI H.N. BAHUGUNA : (a) 
The total number o f  Indane Gas Agen­
cies allotted in the State o f Uttar Pradesh 
upto 31-3-1977, District-wise aic as 
under:—

SI. Civil Districts 
No.

Number of 
agsncies.

1. AUuhabed 3

2. Vamnasi *. 3

3. Gorakhpur 2

4. Fa'/.abad . 1

5. Mirzapur . 1

6. Agra 3

7. Dehrsdun 4

8. Saharanpur 2

9. Bareilly . 3

10. Aligarh .. 1

11. Nainital . 1

12. Deoria 1

13. Meerut 2

14. Ghaziabad 3

15. Muzaffamagar . I

16. Jhansi 1

17. Rai-Bareilly I

18. Farukhabad 1

19. Lucknow 10

20. Kanpur . 10

Total . 54

(b) The agencies referred to in (a) 
above have been allotted as under

(i) Scheduled Castes and Sche­
duled Tribes .

(ii) Defence Category

(iii) Others .

Nil 

27 

27

(c) Effective from 1-1-1974, 25%
o f Indane Gas Agencies have been re­
served f 'r  Scheduled Castes and Sche­
duled Tribes on aQ-India bask, and as 
on date this reservation has been met.
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Conversion of Guntalul-Bangaloc 
line into Broad Gauge

3959- SHRI P. RAJAGOPAL NAI- 
DU : Will the Minister of RAILWAYS 
be pleased to state:

(a) whether Government have taken 
up the conversion work of Guntakal- 
Bangalore metre gauge line into brood 
gauge; and

(b) if  so, when will it be completed ?

THE M INISTER OF RAILWAYS 
(PROF. M A D H U D A N D A V A T E ) :

(a) Yes.

w  B y  1980.




